>| TEM NO. 45 COURT NO. 10 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).24949-24950/ 2004

(From the judgenent and or der dat ed 30/ 01/ 2004 in SA  No. 243/ 2003
or der

dated 16.7.2004 in CGvil Msc. Mdification No.58354 of 2004 of The H GH COURT OF

JUDI CATURE AT ALLAHABAD)

SHAFI ULLAH KHAN Petitioner(s)

VERSUS

REG ONAL LEVEL COW TTEE & ORS. Respondent ('s)

(Wth appln(s) for c/delay in filing SLP and amended nmeno of parties and pernission

to be taken on record as Respondent Nos.5 & 6 and office report)

Date: 13/11/2006 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE G P. MATHUR
HON BLE MR JUSTI CE A K. MATHUR
For Petitioner(s) Ms. Rachana Srivastava, Adv.

For Respondent (s) |. B Gaur, Adv.
S.S. Nehra, Adv.
Pi yush Sharma, Adv.

Neeraj Gaur, Adv.

= 535509

s. Gargi Khanna, Adv.

and



UPON hearing counsel the Court nade the foll ow ng

ORDER

We have heard | earned counsel for the parties.

Del ay condoned.

The  speci al | eave petitions have becone i nfructuous by

efflux of time. They are accordingly dism ssed.

(K. K. Chaw a) (Vi jay Dhawan)

Court Master Court Master



